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No. DJA/Trg./JO-24/Cyber C1'ime/I881/202$’ '59 °\ O 08"‘ November, 2024

To

U-Il\J-—*

The Ld. Principal District & Sessions Judge (I-lQs), Central, THC
The Ld. Principal District & Sessions Judge, New Delhi, PHC
The Ld. Principal District & Sessions Judge, South-West, Dwarka

jf The Ld. Principal District & Sessions Judge, West, TI-IC
5. The Ld. Principal District & Sessions Judge, East, KKD
6. The Ld. P1'l1‘1Clp8.l District 8: Sessions Judge, South, Saket
7. The Ld. Principal District 8: Sessions Judge, Shahdara, KKD
8. The Ld. Principal District & Sessions Judge, North-West, Rohini
9. The Ld. Principal District & Sessions-cum-Special Judge (PC Act) (CB1), RADC
10. The Ld. Principal District & Sessions Judge, South-East, Saket
l 1. The Ld. Principal District & Sessions Judge, North-East, KKD
12. The Lcl. Principal District & Sessions Judge, North, Rohini

Sub.: Orientation Course on Different Dimensions of Cyber Crimes for Mixed Group of
DHJS & DJS Officers.

Respected Madam/Sir,

As per the approved Training Calendar 2024, the Delhi Judicial Academy shall be
conducting a ‘Orientation Course on Different Dimensions of Cybe‘i' Crimes for Mixed
Group’ for DHJS & DJS Officers on 23"‘ November, 2024 at the Delhi Judicial Academy.

The nomination list of Judicial Ofiicers for the aforesaid programmes is enclosed as
Anneiture ‘A’.

It is requested that nominated Judicial Ofiiccrs posted in your district may kindly be
COI't'llTlLLl'liCfliBCl about their nomination in the aforesaid programrnes through your good office.

In case an Officer requires exemption from attending the programme, he/she may move
their application in advance through the concerned Ld. Principal District & Sessions Judge. If
the exemption is required on urgent basis, intimation to that effect may be sent to the Academy
through e-mail, followed by a fonnal application duly forwarded by the concerned Ld. Principal
District & Sessions Judge. '

The nominated Judicial Officers may kindly be advised not to list any judicial work on
23"‘ November, 2024, so that litigants and lawyers are not inconvenienced. In case some
judicial work has already been listed, it may be preponecl or adjourned accordingly, to the extent
possible.

With regards,
MC J M /w%£, Yours faithfully,

M I

511/
J (Rajesh Kurnar Singh)
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Enc1.: As above
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MOST IMMEDIATE! OUT AT ONCE

OFFICE OF THE PRINCIPAL DJSTRICT & SESSIONS JUDGE (WEST)
TIS HAZAFH COURTS : DELHI

5 75
No. 3576?’ 2 7/JOTP/Gaz./PDJ West/2024 Dated, Delhi the /1'2/If 91/

Copy forwarded for information and necessary action to:-

EU-L

. The Officer lncharge, Pool Car, Tis Hazari Courts, Delhi.
The Judicial Officers concerned of West District, Tis Hazari Courts, Delhi.

3. The O/o CJM, West District, Tis Hazari Courts, Delhi.
4. The PS to Ld. Principal District & Sessions Judge, West District, Tis

Hazari Courts, Delhi for information.
. For uploading on LAYERS. "5

for uploading on centralized website through LAYERS.

~ 'vV\,,,.r-tr ,.\\‘\
(Hemani Malhotra)

Officerl charge (Judicial Branch)
DJ (Comixercial)-02, West Distt.



Nomination List for

Anrlexurc ‘A’

Orientation Course on Different Dimensions of Cyber Crimes (Optional)
for Mixed Group ofDHJS & DJS Officers

. 01123"‘ November, 2024

Sl. ‘
.N0.

Name of Officer Present Posting ,No District l Posting
Civil! Police Place of i

C g DHJS
5 Renu Bhatnagar 7 Principal District & Sessions Judge Shahdara KKD

I § Sarita Birbal i , Principal District a Sessions Judge KK-D,
Nisha Saxena Principal Judge, Family cadre

ll North-East T
‘l s th Saketou g

5 Sanjay Sharma-I _ Principal Judge, Family Courts l, l North-East l, KKD

5Mr. Pawan wnlain Registrar (Vigilance) DHC

E’ Prem Kr. Barthwal ‘l Principal Judge, Family Courts North _ Rohini

‘I l_ Mr. Pankaj Gupta _ District Judge (Commercial Court) DwarkaSouth-West

§ Sanjeev Kumar Aggarwal i, District Judge (Commercial Court) Central l THC g|_o

\D l Mr. Anil K1'.Sisodia C District Judge (Commercial Court) Central _ THC J-P-

\‘ /1'0 Mr. Dig Vinay Singh g _ l District Judge (Commercial Court) West Tl-toU3

11‘Mr. Amit Kumar _ District Judge (Commercial Court) ‘ North C
ll2 Mr. Vikas Dhull District Judge (Commercial Court) lg’

,Rohini ‘
South-West l

,,)rs l Mi-. Ashutosh Kumar l District Judge (Commercial Court)

Dwarka
1 West

14 Mr. Sanjay Sharma-II District Judge (Commercial Court) 3 Shalldara KKD

15 Mr. Sanjay Bansal ll Special Judge (PC Act)(CBI) i 16 Rouse Avenue

16 PMs. Stmcna Shanna _
l 1'1 Mr. Raj Kumar 7 if

Special Judge (PC Act) (CB1) 20 Rouse Avenue g
ASJ ‘l s ‘ cCentral Z TH ,_

18 l Mr. Rakesh Kumar-III Special Judge (PC Act) (CB1) 2 l, Rouse Avenue

19 Ms. Deepali Sharma _ §Pecial Judge (PC Act) (ACB) l, ll C ll Rouse Avenue

C20 Dr. Hardeep Kaur C ASJ ,7 2 , New Delhi PHC _‘

21_ Ms. Neelofer Abida Perveen Special Judge (PC Act) (CB1) 22 " _ Rouse Avenue
l22 Mr. Vinay Singhal ‘l District Judge -

23 Ms. Savitri Judge, Family Court ,2 C Shahdara CKKD
‘J MY. Amitabh Rawat ll Special Judge (PC Ad) (clan ll 14 _ _Rouse Avenue

SMI. Jitendra Singh
Raj inder Kumar

Special Judge (PC Act) (CB1) _23 ll Rouse Avenue
North-West Rollini

Z6 M1’ ASI 5 l
2'I_ Mr. Kumar Rajat ‘l ASJ _ l,77_ 7 Shahdara KKD é‘l

Mr. Sachin Jain ASJ (POCSO) rnc gl, West _
5/ _

*29_ Gajcnder Singh Nagar ASJ (SC-RC)
KKDN) U1D7I/I I-0

(30 l Ms. Niti Phutela ASJ (SC-POCSO) S |..- KevShahdara

31 Mr. Vishal Pahuja ASJ (arc) _ ii South
SaketM

l32.l Ms. 1\/Iayurir Singh l _ PO MACT l, East F
KKD

Muneesh Garg l ASJ (POCSO) g l Central *
THC

33 Mr.
i, Mr. SachinGupta C g PO MACT l3 ‘ West _

THC
\.l/34

l as Ms. P1-iym1k3,Bh;1g:|t l ASJ (sc-ac) _ lg g Central , Tl-1C
ADJ s P South-West Dwarka

as (Ms. Shilpi M Jain
l 37 Mr. SandeepKurnarSha1-ma ‘l ADJ ‘Z , Central l THC

C THC l

*9 Central THC l
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38 Ms.

Name of Officcr Present Posting

Rjya. (C]uhaC lodge, Family Court" W

No Civill Police
7 J1i=*f7r7i¢f7 77__ Postlll

Shahdara KKD

Place of
877 7 7

39 Ms. ShivaniChauhan CCC C C As1(1=Tsc>(P0cso) South-East Saket
40 Mr. .Ba1winderSingh i _ C C ASJ (FTSC) (POCSO) 7771 Central __ THC
41 {xjay Nagar North . . . _ _Rohini

M
Ms. Sonam Singh-I

_AsJ (arse) (POCSO)
0 7 7 7

DJ5 7 7
43 Mr. Vaibhav Mehta CJM 1‘E>7711l1-7E@$l 7 7 7
44 Ms. Swati Shanna __ CJM Shahdara KKD
45_ ivls. Ruby’Neeraj Kumar CJM North Rohini

5677 MF- Decpak Kumar-H CJM C C C" Rouse Avenue
l47 Mr. Deepak Vats AC]M North-West Rohini

48 Mr. Robinjeet_Singi;m 7 7 7 7D¢Pmy7R@ais1Tar(CPC) 7 mac
49 Ms. Ciita 77 77 W1 HTS? 911711575 (Mflhilfi C9911) THC
50 Mr. Rupinder Singh Dhiman ARC

1 4 Central
1 l Central THC

‘51 ‘ Ms. Shilpi 7Si11gh7_ _ _ _ ACJ~cum-CCJ-ARC South Saket
E37 Ms. 5P°7°1'?r'7'§1 R3112 _ JM First Class (Mahila Court) U1 South-West l Dwarka

1 53 Ms. Arushi Parwal . JM First Class __(_I_\II Act) Digital Court N East KKD
54 Ms. lsha Singh JM First Class La-I New Delhi Pl4lC
55 Ms. RiEiC1€a Kahééi CC. _ JM First Class (Mahila Court) IQ East 7

./E6 ML Devanshu S Clan JM First Class CCC C --I_7.7_§J , 7 7 7 7 7 .___ West THC
“A7 Mr. Vikas Madaan __”_____ Ciyilludge ( ;_a West THCCC C

is Ms. Nidhi Bala JM First Class (Mahila Court) I-.43 7 Shahdaray KKD C
59 Ms. Chhavi Bansal JM First Class |-4 In-1 South-East Saket _

Ms. Divya Gupta Civil Judge _ _ O0 C C. Central THQ 7
Ms. Ebbani AggarvtralCC C _ JM First Class __ _(_L») _N_°?fl1-West Rohini CC

767°61
62 Ms, Shikha Chahal 7__77 7 ‘ JM First Class (Mahila Court) 3-. South Saket
63 Ms. Surbhi H __ W 1 JM First Class (Mahila coir-¥)C M South-West ntwm<aCCCC
64 Mr. Abhinav Ahlawat t JM First Class \O South-West Dwarka l
65 Ms. Vaishali$_ingli__ \ JM First Class (Manila Court) W WU1 _So1_1th-West Dwarka
§§ Ms. Deeksha Sethi _ . JCM First Class O0 Soutlji_;West C Dwarka
51 Aishtvarya Sharma JM FirstClass (Mahila (Court) l North-West _ C Rohini

M68 1Mr. PankajRai _ 7 _ JMFirst Class Cf North-Bast KKDC
; Q27 77MB Kapil Gupta H (_ Civil Judge . 6 Ce_11_tral_ TI-ICC C

v’70 Mr. DeVSarg_l;g M .IMFirstClass_. C 1 _West W THC
717 (Mr. ShubhamDevadiya WH Secretary, DLSA _ CC North-East ‘ H KKD CC

7M§+71%
13 1 Mr.

Kritika Jain C _ A IM First Class”. C. 3 1 South-West _ Dwarlia .
lAdditional Coordinator, Delhi CMilan Goel . . . DHC( Intemational Arbitration Centre __

74 Mr. Apoorv Gupta Spl. Railway Magistrate Central IdDelhi
\ Railway Station

75; Ms. Neha Kheria _ C ___H JMFirstCl_ass_ _ _ IQ C_HNorth 1 CCCCRoh'CMi ____ _ H111! _
l5 7 Ms. Divya Yadav _7 _ JM First Class -81 South-West _. Dwarka11? Ms. Yaslideep Chahal C _ _ 73M First Class ;-4 C NW D7¢7111i7C A 7 PHCW _ _l
78 Mr.- Sarthak Panwar CC C__ __ $2. .lMFirstClass U1 North __\ Rohini

Mr. Azad_ Sehrawat JM First Class s-4 C) SputhC~East C Saket C C779
L so Mr. Ravi 1 H JM First Class C New DeIhiCCC PI-ICsi Ms. Seen1a__Meena _ CC; JMFi c1 C CC l4 C C -_ 7 ...1'S.L 355.(N1A°t)P181Fa1§9_1}i_ _WSouth West’ _ C__Dwa.rka


